11.04.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO.4

(DIVISION BENCH-4)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(C) 407/2011 RAM SINGHASAN AVNISH AHLAWAT
VS. UNION OF INDIA LATIKA CHAUDHARY
& ORS JATAN SINGH

ZUBEDA BEGUM

2. W.P.(C) 4709/2011 BANWARI LAL AVNISH AHLAWAT
VS. UNION OF INDIA LATIKA CHAUDHARY
& ORS RUCHIR MISHRA

RAJIV NANDA
SHAWANA BARI
ANAS TANVIR

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M

1. CRL.A 773/2010 HANNAN S.K. SETHI
VS. STATE OF NCT OF DELHI MANOJ OHRI

COURT NO.31
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.M.C 745/2012 ABDUL KHALIQ S.D. ANSARI
CRL.M.A 2624/2012 VS.RAZIA BEGUM I. AHMED
CRL.M.A 1698/2013 AJAY M. LAL

HIGH COURT OF DELHI
10th APRIL, 2013 REGISTRAR (LISTING)



